
At All Communications Should be 
Addressed to Registrar General by 

Designation and not by Name 

(P.H.C. Sch. 1-6) 

(-116.4) 

qd.-11  

(Through Fax / Speed Post / E-mail) 

S61`19 	 c(4-11/No 	 /A.D. (Apptt.) 
P.F. (iii) XIX-19-2017  

Fax No.: 0612-2504088 

Ph.: Office — P.B.X.- 2504071-73, 75, Ext.-601 

2505318-19, 21 

FROM: 	 Off. : 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Md. Irshad Ali 
Retd. Principal Judge. 
Flat No.-303A , Akhlaq Apartment 
Near I.G. Hall, Lal Diggi Road, 
P.O.- H.P.O, P.S.- Civil Lines, 
District-Aligarh,U.P.,Pin-202001 

Dated, Patna the . 	2019 
Sub: Regarding re-employment and posting as Presiding Officer. Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Yours f ithfully 
411 

istra General 



Yours hfully 

eneral 
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FROM: 	 Off : 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Prabhu Nath Singh 
Retd. District and Sessions Judge. 
Rajaram Apartment, Flat No.- 201 B 
Anandpuri,West Boring Canal Road, 
Post-GPO,Patna, P.S.-Krishnapuri. 
Distt.- Patna, Pin-800001 

Dated, Patna the 7P.. ,90 July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 

letter. 



  

(Through Fax / Speed Post / E-mail) 
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gidct) 	 Fax No.: 0612-2504088 

116 I N 	 Ph. : Office — P.B.X.- 2504071-73, 75. Ext.-601 

\JD-El --qtqleiLE, 	 2505318-19.21 

FROM: 	 Off.: 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Sunil Kumar Choudhary, 
Retd.Principal Judge, Sheohar 
Vill-Bagha (East) W.No.-29,P.0.-Suhirdnagar, 
Overbridge,By Pass Road, 
Near chhota Hanuman Mandir, 
P.S.-Begusarai(Lohiya Nagar) 
Distt.-Begusarai ,Pin-851218 	

Dated, Patna the .. o ... ...July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Yours faithfully 

4 
General 
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FROM: 	 Off. : 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Santosh Kumar Agnihotri 
Retd. A.D.J. 
Vill/Moh- New Mumfordganj, PO- Kachari, 
PS-Cornelganj, Distt- Allahabad, U.P. 
Pin-211002 

IZ 
Dated, Patna the ̀ . 

n
".Y.. July, 2019 

Sub: Regarding re-employment and posting as Presiding Officer. Fast Track  
Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 

Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 

Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 

retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 

Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 

request you to join your new assignment within a fortnight from the date of communication of this 

letter. 

Yours f ithfully 

Re ' trar General 
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FROM 
	

Off : 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Ravindra Patwari 
Retd. District and Sessions Judge 
Vill+PO- Eksari, PS- Silao, Distt- Nalanda 
Pin-803117 	 „0/1 

Dated, Patna the 7.9.. July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 

Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 

Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 

retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 

Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 

request you to join your new assignment within a fortnight from the date of communication of this 

letter. 

Yours f Thfully 

R istrar General 
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FROM: 	 Off : 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Nand Kishore Prasad Gupta 
Retd. Principal Judge, Family Court. 
House No.-208, Garunpar, Nai Basti, 
New Colony Uttari, Post- Deoria, 
P.S.-Kotwali Deoria, Distt.- Deoria 
State- U.P., Pin-274001 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Your. aithfully 

Re strar General 

ARV, Dated, Patna the-N.. July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 
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FROM: 	 Off : 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Md. Shahid Rais 
Retd. Principal Judge,Family Court. 
Flat No.-304, Silverwood Apartment, 
Bander Bagicha, Frazer Road, Patna 
Post- G.P.O.,P.S.-Kotwali, Distt.-Patna, 
State-Bihar Pin- 800001 

84 Dated, Patna the o ..... July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 

letter. 

Your ithfully 

egistrar General 
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FROM: 	 Off. : 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Shahid Khan 
Retd. District and Sessions Judge 
Mohalla-M.M. Nagar Colony (Near At Shukla Jee Ka Bagicha) 
Post -Siwan,P.S.-Town, Siwan,Distt.-Siwan, 
State-Bihar.Pin-841226. 

Dated, Patna thetl.i.t, July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer. Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Yours fai fully 

Reg' rar eneral 



  

(Through Fax / Speed Post / E-mail) 
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FROM: 

Fax No. : 0612-2504088 

Ph. : Office — P.B.X.- 2504071-73, 75, Ext.-601 

2505318-19,21 

Off.: 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Mahendra Prasad 
Retd.Additional District and Sessions Judge 
Mohalla- Bairagania, P.O.&P.S.- Bairagania 
Distt.-Sitamarhi,State- Bihar 
Pin-8433131 

Dated, Patna the98-4'.. July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts! Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Yours 

Registrar General 



  

(Through Fax / Speed Post / E-mail) 
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FROM: 

BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Ramashraya 
Retd. Additional District and Sessions Judge 
House No.- 23B, Moh-Mahadev Jharkhandi, Tukra No. 1 
Post- Kuraghat, P.S.-Cantt, Distt.- Gorakhpur, 
State -U. P., Pin-273008. 

Off : 0612-2504111 

Dated, Patna the°. /./2. July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer. Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06,2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Yours 'thfull 

R 	trar General 
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Designation and not by Name 
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N3-6-r.4 	 2505318-19, 21 

FROM: 	 Off.: 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Yogesh Narain Singh 
Retd.Principal Judge Judge 
C-24/41,Kabir Chaura,Near Piplani Katra 
PO-Chetganj, PS-Vishweshwarganj, 
Distt.-Varanasi ,State -U.P. 

Pin-221001 

Dated, Patna the4 . July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Yours • thfully 

Registrar General 



All Communications Should be 
Addressed to Registrar General by 

Designation and not by Name 

Your faithfull 

str r General 

(Through Fax / Speed Post / E-mail) 
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FROM: 	 Off.: 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Vinod Kumar Mishra 
Retd. A.D.J. 
Vill/Moh- Mukundipur, Post-Shahpur, 
P.S.-Sikrara, Distt.-Jaunpur, 
State-UP, Pin-222131 

Dated, Patna the OS July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 

letter. 



istrar General R 
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Fax No.: 0612-2504088 
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FROM: 	 Off.: 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Narendra Prasad 
Retd. A.D.J.,Gaya. 
C/O-Mr. Shambhu Prasad Nayak 
Nayak Lubricants, Mahavir Chowk 
Dalsighsarai, Distt.-Samastipur 
Pin-848114. 

Dated, Patna the 1:).v.. July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer. Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 

Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 

Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 

retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 

Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 

request you to join your new assignment within a fortnight from the date of communication of this 

letter. 

Yours ithfully 
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FROM 

      

Off : 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Nazre Imam Ansari 
Retd. Chairman, Bihar State Waqf Tribunal, Patna 
Flat No.-201, Block-B, Emarat Enclave, 
Nohsa More, AIIMS Road,Phulwari Sharif,Patna 
Pin-801505 

41 Dated, Patna the . (5...6 . ...July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Yours faithfully 

Register General 
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FROM: 	 Off : 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Ram Priya Sharan Singh 

Retd. District & Sessions Judge,Sheohar 
40/B, Sri Krishnapuri, P.O.-Patna, 
P.S.-Sri Krishnapuri, Distt.-Patna 
Pin- 800001 	 0 Of \ 

Dated, Patna the °$ July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Your ithfully 

R istra General 
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FROM: 	 Off. : 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Lallan Lal Srivastava 
Retd. District & Sessions Judge, Samastipur 
Viii.- Pipra Doud, P.O.- Pather Dewa, 
P.S.-Baghauch Ghat, Distt.-Deoria 
State-U.P. Pin-274404. 

Dated, Patna the u. . .July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Yours 'thfull 

Re strar General 



Your f ithfu 

istrar General 

  

(Through Fax / Speed Post / E-mail) 

S62-I 9 .9c-241/No 	 /A.D. (Apptt.) 
P.F. (iii) XIX-19-2017  

 

All Communications Should be 
Addressed to Registrar General by 

Designation and not by Name 

(P.H.C. Sch. 1-6) 

11--Grur 4164) 	 Fax No.: 0612-2504088 

41611)E1-EW 	 Ph. : Office — P.B.X.- 2504071-73, 75, Ext.-601 

del —L1F41(14,. L1c iI 	 2505318-19, 21 

FROM: 

BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Satyendra Rajak 
Retd. A.D.J. 
Vill/Moh- Parbati, P.O.- Naya Bazar 
P.S.- Kotwali, Distt.-Bhagalpur 
Pin-812002 

Off : 0612-2504111 

Dated, Patna the  ®...July,... 	2019 
Sub: Regarding re-employment and posting as Presiding Officer. Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 



All Communications Should be 
Addressed to Registrar General by 

Designation and not by Name 

(P.H.C. Sch. 1-6) 

(Through Fax / Speed Post / E-mail) 

 	56 223 
*K9211/No 	 /A D. (Apptt.) 

P.F. (iii) XIX-19-2017  

Fax No. : 0612-2504088 

Ph. : Office - P.B.X.- 2504071-73, 75, Ext.-601 

2505318-19, 21 

wk-b-rur indct) 

4-1611)61, 

-0-11L1101, 1-1d11 

FROM: 

BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Prem Chandra Pandey 
Retd. A.D.J. Sasaram 
Saidpur,Sheopuram Colony, Sector-II, 
P.O.-Muradganj, P.S.-Linebazar, 
Distt.-Jaunpur,State- U.P. 
Pin-222002 

Off : 0612-2504111 

Dated, Patna the .... ..
o'34-N 

.July, 2019 
Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  

Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Yours ithfully 

R istrar General 



  

(Through Fax / Speed Post / E-mail) 

_SCE 21 \Li cczit/No  	/A.D. (Apptt.) 
P.F. (iii) XIX-19-2017  

 

All Communications Should be 
Addressed to Registrar General by 

Designation and not by Name 

(P.H.C. Sch. 1-6) 

[ 	1-1-GruT tildch 	 Fax No.: 0612-2504088 

1-1611)61, 	 Ph. : Office — P.B.X.- 2504071-73, 75. Ext.-601 

‘3-cr.1 	 2505318-19, 21 

FROM: 	 Off : 0612-2504111 
BIDHU BHUSHAN PATHAK 
Registrar General, 
HIGH COURT OF JUDICATURE AT PATNA 

To, 
Sri Arun Kumar Srivastava 
Retd. Addl. District and Sessions Judge,Chapra 
CIO- District & Sessions Judge, Saran at Chapra 

411 
Dated, Patna the fig. ...July, 2019 

Sub: Regarding re-employment and posting as Presiding Officer, Fast Track  
Court at the station mentioned against your name in the enclosed  
notification. 

Sir, 

I am directed to enclose herewith copy of notification dated 26.06.2019 of General 
Administration Department ,Government of Bihar, Patna communicated vide Memo No. -7/ 
Stha.-4-04 /2016 Sa. Pra. 8532, dated 26.06.2019 regarding re-employment and posting of 19 
retired District and Sessions Judges/ Principal Judges, Family Courts/ Additional District and 
Sessions Judges on Ad-hoc basis for Six months for functioning of the Fast Track Courts and to 
request you to join your new assignment within a fortnight from the date of communication of this 
letter. 

Yours 'thfully 

Re 	rar General 
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